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(1969 T A IMATIH Wb 3) I gRT 61 & A [f2d wfdaadl &1 v &)d 8Y, 39
fMmT & 39 Wed H Usd 9 ORI SRSl AT HU—(9)—1,/2021, IRIG 09—10—2023 B
JfaRad, Iuree—] & AR WEbRNl el & Fulel & oy |l wWegdl & U9a &l
AT UG WEhN Asel M, 1971 & 99 83—% H FIf2d SUey & R 9

afuaTRadrett / amerati &7 gof axe & regefi= rfdgfaa a=a 2|
SICN NS

(o dieRmy),

N /-

qfa (FEHhIRa) |

SEIEEC |
feameer uwr § ean ol /Hxeneli /afafcdl & Fukier Senford R @ AT oY WRBR gRT
AR siftae dfer =1eS T A e
B2l IS ekesl Hud faavor A wH |
AT | Tprece /dcs BRI /Il FTRTRD BT | gHEOT

BH BT A e gt | um
L. DHARAM 113 C Harmilap | Mobile No. 98888 49886 024689 N I YES
SINGLA & | Nagar, Phase-1, | Email-dharamsingla @ yahoo.com
ASSOCIATES. Baltana  Zirakpur-
140604.
2. ANURAG 20, Lakkar Bazar | Mobile No. 98160 03271 022016N 1 YES
SHARMA & CO. | Shimla-1. Email-mspatyall90@gmail.com
3. DHAWAN & CO. | 312, Wegmans | Mobile No. 98100 16650 002864N I YES
House 21, Veer | Email- dpalll@hotmail.com
Savarkar Block,
Vikas Marg,
Shakarpur ~ Delhi-
110092.
4. KUMAR Shop No. 5, First | Mob. No. 75320 61617 027226N 11 YES
MAHESH & CO. | Floor, Near Railway | Email- jagdishca23@ gmail.com
Crossing Jassur,
Tehsil Nurpur,
Distt. Kangra-
176201.
5. RAJNI ANIL & | 3049/1  Sect-38D, | Mob.No. 97806 81432 021970N I YES
ASSOCIATES Chandigrah. Email-caanilarora@gmail.com
6. NAGPAL AMAN | 87, INDUSTRIAL | Mob.No. 98884 02626 020667N 1I YES
AND AREA  TAHLIWAL, | Email-deepakduve dil@gmail.com
ASSOCIATES. UNA.
7. SAKSHAY 28/1,  KRISHNA | Mob No. 98054 53193 036410N v YES
VRAT & CO. LODGE LAKKAR | Email-sakshayvratandco@gmail.com
BAZAR Shimla-1
171001.
8. MUKESH Shop No. 3FF Panvi | Mob. No. 94176 11116 032277N 1T YES
PRITHM & | Complex, Baddi- | Email- mukeshmanjhu@gmail.com
ASSOCIATES. 173205.
9. BHAWANA FF-120, Durga | Mobile No. 99104 31477 017602C v YES
MITTAL & | Tower, RDC, RAJ | Email-bhawanamittal3@ gmail.com
ASSOCIATES. Nagar, Ghaziabad
(UP)-201002.
10. | M\SRHV P & | Ward No. 14, 1st | Mobile No. 85860 95771 032269N v YES
Co. Partner:- | Floor, Khasra No. | Email- cavishalthappa@ gmail.com
Vishal Thappa. 91/72, Khevat No 6,
Near Gmc Hospital,
Dhar Road Karlai
Kahglu Udhampur,
J & K-182101.




o193, fedmaet uQen, 17 fegwR, 2025 /26 AFTINY, 1947 9157
11. D.V. Chawla & | HNo. 84, Sector | Mobile: No. 98775 30648, 94173 77245 | 015272N 11 YES
Co. 15-A, Chandigarh, | Email- rajesharma-1@ hotmail.com
Salig Ram Shanti
Niwas, Village &
Post Office Takrera,
Tehsil Ghumarwin,
District  Bilaspur,
H.P.-174021.
12. | Harish Vatsh & | 108/6 NH-07, OPP | STD No. 090489 01177IN v YES
Co. Pal Haveli, Bye | Email-hvcpaonta@gmail.com
Pass Road, Paonta
Sahib, H.P.-173025.
13. | MBD SI No.-1, IVEW | Mobile No. 84379 70570, 99888 18155 | 023615N I YES
& Associates. Town, Moga- | Email-mbdandassociates @gmail.com
142001.
14. | GGSB & CO | SCO 212, First | Mobile No. 82854 34591 N500108 I YES
LLP. Floor,  Sector-14, | Email-ggsbcollp@gmail.com
Panchkula,
Haryana-134113.
15. | Manoj Jai Parkash | Sector-I, Parwanoo, | Mobile No. 80910 03972 025376N I YES
& Associates. H.P. 173220. Email-camanojgarg7@gmail.com
16. | Anil K Sood & | Lower Bazar, | 0177-2652285/2671671 007360N I YES
Co, U/F 56. Shimla. Email-aksco87@gmail.com
17. | Vijay Kumar | Near Shree | Mobile No. 98101 65894 011883N I YES
Sharma & | Hanuman Mandir, | Email-cavijaysharma@gmail.com
Associates. Nagrot Bagwan,
District Kangra-
176047.
18. M/S Kamal Yadav | Hari Complex, Near | Mobile 98055 68012, 94182 67012 | 020933N v YES
& Co. ITI Gate, The Mall | Email-kamal3110@gmail.com
Solan H.P.-173212.
19. | ASAY Ho. Property No. | Mobile No. 96545 72498, 98131 61007 | 036267N v YES
& Associates. 296, Pocket G-21, | Email-asayandassociates @gmail.com
3rd Floor, Sector-7,
Rehin Delhi-
110085, c/o Yograj
Sharma.
20. | ROBIN H. No.9, Second | Mobile No. 90233 17557,62309 60555 | 030037N v YES
KAUSHIK & | Floor, Signature | Email-robinkkaushik@gmail.com
Associates. City, Landran Banur
Road, Mohali,
(Punjab)-140307.
21. | RAJAT The Nest Building, | Mobile No. 88949 72525 039359N v YES
CHAUHAN Engineghar Raod, | Email-carajatchauhan @gmail.com
& Assiociates. opposite Tantia
Parking,  Sanjauli,
Shimla-171006.
22. | ASSHISH Bragat Niwas, Next | Mobile No. 82198 59621 036450N IV | YES
GHALTA to Hotel Hidimba | Email-ashishghalta.ash@gmail.com
& Associates. Theog, Shimla-
171201.
23. | GUPTA Opposite Old Bus | Mobile No. 98825 12344 028802N IV | YES
PRATEEK Stand, The Mall | Email-caprateekgupta33@ gmail.com
& Associates. Solan, H.P.-173212.
24. AHUJA RICHA | GURUKA Email-aaahuja20@gmail.com 037862N I YES
& ASSOCIATES. | LAHORE, BASSI | Mobile No. 79738 28678
BILASPUR,
H.P.-174402.
25. | M/S SOOD | Jaunaji Road, Shakti | Mobile No. 98165 33015 036775N IV | YES
ABHAY Nagar, Near Sharma | Email-caabhaysood@ gmail.com
& ASSOCIATES. | Banquet Hall, Solan
(H.P.)-173212.
26. | Abhay Aggarwal | SAI ENCLAVE, | Mobile No. 94180 07777 025757N IV | YES

& Associates.

Main
Rampur
172001.

Bazar,
Bushahr-

Email-caabhayl@gmail.com
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27. | RAVINDER Near HPPWD | Mobile No. 98168 79414, 94189 79414 | 022182N IV | YES
GUMRA & | Worksop, Behind | Email-cagumra@gmail.com
Associates. Panchayat Bhawan,
P.O. Shamshi,
Tehsil Bhuntar,
District Kullu,

H.P.-175126.

Sd/-

(PARVEEN KUMAR TAAK),
Joint Secretary (Co-operation).

CO-OPERATION DEPARTMENT
NOTIFICATION
Dated, the 6th November, 2025

No. Coop-A(9)-1/2021-Loose.—In exercise of the powers vested under Section 61 of the
Himachal Pradesh Co-operative Societies Act, 1968 (State Act No. 3 of 1969) read with Rule 83-A
of the Himachal Pradesh Co-operative Societies Rules, 1971, the Governor, Himachal Pradesh is
pleased to notify the panel of auditors for audit of co-operative societies as per Annexure-I, in
addition to this department Notification number Coop-A(9)-1/2021, dated 09-10-2023 issued
already in this regard subject to completion of all codal formalities/requirements as per provision
contained in Rule 83-A of the Himachal Pradesh Co-operative Societies Rules, 1971.

By order,

Sd/-

(C. PAULRASU),
Secretary (Co-operation) .

Annexure-I

List of the additional empanelled Chartered Accountants approved by the state government
to conduct the audit of the Cooperative Banks/Institutions/ Societies in H.P.

Sl. | Name of CA/CA Head Office / Contact Detail Firm Category | Certificate
No. Firm Address Registration of the of
No. Firm Practice
1. DHARAM 113 C Harmilap | Mobile No. 98888 49886 024689 N I YES
SINGLA & | Nagar, Phase-1, | Email-dharamsingla @ yahoo.com
ASSOCIATES. | Baltana  Zirakpur-
140604.
2. ANURAG 20, Lakkar Bazar | Mobile No. 98160 03271 022016N I YES
SHARMA & | Shimla-1. Email-mspatyall90@gmail.com
CO.
3. DHAWAN & | 312, Wegmans | Mobile No. 98100 16650 002864N I YES
CoO. House 21, Veer | Email- dpalll@hotmail.com
Savarkar Block,
Vikas Marg,
Shakarpur Delhi-
110092.
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4. KUMAR Shop No. 5, First | Mob. No. 75320 61617 027226N 1I YES
MAHESH & | Floor, Near Railway | Email- jagdishca23@ gmail.com
Co. Crossing Jassur,
Tehsil Nurpur, Distt.
Kangra-176201.
5. RAIJINI ANIL & | 3049/1 Sect-38D, | Mob.No. 97806 81432 021970N I YES
ASSOCIATES Chandigrah. Email-caanilarora@gmail.com
6. NAGPAL 87, INDUSTRIAL | Mob.No. 98884 02626 020667N I YES
AMAN  AND | AREA TAHLIWAL, | Email-deepakduve dil@gmail.com
ASSOCIATES. | UNA.
7. SAKSHAY 28/1, KRISHNA | Mob No. 98054 53193 036410N v YES
VRAT & CO. LODGE LAKKAR | Email-sakshayvratandco@gmail.com
BAZAR  Shimla-1
171001.
8. MUKESH Shop No. 3FF Panvi | Mob. No. 94176 11116 032277N I YES
PRITHM & | Complex, Baddi- | Email- mukeshmanjhu@gmail.com
ASSOCIATES. | 173205.
9. BHAWANA FF-120, Durga | Mobile No. 99104 31477 017602C v YES
MITTAL & | Tower, RDC, RAJ | Email-bhawanamittal3@ gmail.com
ASSOCIATES. | Nagar, Ghaziabad
(UP)-201002.
10. | M\SRHVP & | Ward No. 14, Ist | Mobile No. 85860 95771 032269N v YES
Co. Partner:- | Floor, Khasra No. | Email- cavishalthappa@ gmail.com
Vishal Thappa. 91/72, Khevat No 6,
Near Gme Hospital,
Dhar Road Karlai
Kahglu  Udhampur,
J & K-182101.
11. | D.V. Chawla & | HNo. 84, Sector | Mobile: No. 98775 30648, 94173 77245 | 015272N I YES
Co. 15-A, Chandigarh, | Email- rajesharma-1@ hotmail.com
Salig Ram Shanti
Niwas, Village &
Post Office Takrera,
Tehsil Ghumarwin,
District Bilaspur,
H.P.-174021.
12. | Harish Vatsh & | 108/6 NH-07, OPP | STD No. 090489 01177IN v YES
Co. Pal Haveli, Bye Pass | Email-hvcpaonta@gmail.com
Road, Paonta Sahib,
H.P.-173025.
13. |M B D &[SI No-l, IVEW | Mobile No. 84379 70570, 99888 18155 | 023615N I YES
Associates. Town, Moga- | Email-mbdandassociates @gmail.com
142001.
14. |GGSB & CO | SCO 212, First | Mobile No. 82854 34591 N500108 I YES
LLP. Floor, Sector-14, | Email-ggsbcollp@gmail.com
Panchkula, Haryana-
134113.
15. | Manoj Jai | Sector-I, Parwanoo, | Mobile No. 80910 03972 025376N 111 YES
Parkash & | H.P. 173220. Email-camanojgarg7@gmail.com
Associates.
16. | Anil K Sood & | Lower Bazar, | 0177-2652285/2671671 007360N 1 YES
Co, U/F 56. Shimla. Email-aksco87@gmail.com
17. | Vijay = Kumar | Near Shree Hanuman | Mobile No. 98101 65894 011883N I YES
Sharma & | Mandir, Nagrot | Email-cavijaysharma@gmail.com
Associates. Bagwan, District
Kangra-176047.
18. | M/S Kamal | Hari Complex, Near | Mobile 98055 68012, 94182 67012 | 020933N v YES
Yadav & Co. ITI Gate, The Mall | Email-kamal3110@gmail.com
Solan H.P.-173212.
19. |A S A Y & | Ho. Property No. | Mobile No. 96545 72498, 98131 61007 | 036267N v YES
Associates. 296, Pocket G-21,3rd | Email-asayandassociates @gmail.com
Floor, Sector-7,
Rehin Delhi-110085,
c/o Yograj Sharma.
20. | ROBIN H. No. 9, Second | Mobile No. 90233 17557,62309 60555 | 030037N v YES
KAUSHIK & | Floor, Signature | Email-robinkkaushik@gmail.com
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Associates. City, Landran Banur
Road, Mohali,
(Punjab)-140307.
21. | RAJAT The Nest Building, | Mobile No. 88949 72525 039359N v YES
CHAUHAN & | Engineghar ~ Raod, | Email-carajatchauhan @gmail.com
Assiociates. opposite Tantia
Parking, Sanjauli,
Shimla-171006.
22. | ASSHISH Bragat Niwas, Next | Mobile No. 82198 59621 036450N v YES
GHALTA & | to Hotel Hidimba | Email-ashishghalta.ash@gmail.com
Associates. Theog, Shimla-
171201.
23. | GUPTA Opposite  Old Bus | Mobile No. 98825 12344 028802N v YES
PRATEEK & | Stand, The Mall | Email-caprateekgupta33@ gmail.com
Associates. Solan, H.P.-173212.
24. | AHUJA RICHA | GURUKA Email-aaahuja20@gmail.com 037862N I YES
& LAHORE, BASSI | Mobile No. 79738 28678
ASSOCIATES. | BILASPUR,
H.P.-174402.
25. | M/S SOOD | Jaunaji Road, Shakti | Mobile No. 98165 33015 036775N v YES
ABHAY & | Nagar, Near Sharma | Email-caabhaysood@ gmail.com
ASSOCIATES. | Banquet Hall, Solan
(H.P.)-173212.
26. | Abhay SAI ENCLAVE, | Mobile No. 94180 07777 025757N v YES
Aggarwal & | Main Bazar, Rampur | Email-caabhayl@gmail.com
Associates. Bushahr-172001.
27. | RAVINDER Near HPPWD | Mobile No. 98168 79414, 94189 79414 | 022182N v YES
GUMRA & | Worksop, Behind | Email-cagumra@gmail.com
Associates. Panchayat Bhawan,
P.O. Shamshi, Tehsil
Bhuntar, District
Kullu, H.P.-175126.
Sd/-

(PARVEEN KUMAR TAAK),

TR e Rmer

T 16 foa=R, 2025

Joint Secretary (Co-operation).

&1 MR /3. /7141 /90 / 2023—3246— TR 8 RET o1 ffERL =
AR /FY3AT /7141 /90 / 2023—2673, T&T1dH 06—10—2025 (AT Fel=) & vid AR Afse

Whel W TN, MR, BITell ars H0 12 AW Pl Arasi-ie AR =S fbar Tar o, fraH @R
0 1135 /732 YhdT 32.81 T W0 BT & Sad GV AN H 781 gsdT 2 |

Id: fedid 06—10—2025 &I NI SURIGT

P YEPOT I Y T

0 1135,/732 IGQT 32.81 HI0 Pl ARRAAT | FSHAT SIMAT & AR WA 0 793 IHal 18.77 I

Mo T FART H0 1133 /731 BT 16.80 a7 HIO Bl

# afafera fear Sar @ e Sad

Sfferger # afdid 3= @ERT S0 & Hlfvd A+ AN BT A1 e |

gaeRa

3,
TR o R
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In the Court of Sh. Anil Kumar Bhardwaj, Marriage Officer-cum-Sub-Divisional Magistrate,
Dalhousie, District Chamba (H.P.)

In the Matter of :

1. Vishal Rai s/o Sh. Baljit Singh Rai, r/o V.P.O. Banikhet, Tehsil Dalhousie, District
Chamba, H. P., age 41 years.

2. Nilima d/o Sh. Gajinder Singh Thapa, r/o Village Tarkhamba, P.O. Bakloh Cantt.
Tehsil Bhattiyat, Chamba (H.P.) age 43 years .. Applicants.

Versus

General Public

Subject.— Application for the Registration of Marriage under section 16 of the Special Marriage
Act, 1954.

Sh. Vishal Rai and Nilima have filed an application alongwith an affidavit in the court of
undersigned under section 16 of the Special Marriage Act, 1954 stating that they have solemnized
their marriage on 27-10-2012 and that they have been living together as husband and wife since
then. Hence their marriage may be registered under special Marriage Act, 1954.

Therefore, the general public is hereby informed through this notice that any person who
has any objection regarding the registration of this marriage can file an objection personally or in
writing before this court on or before 06th January, 2026. After that no objection will be entertained
and marriage will be registered.

Seal. Sd/-
(ANIL KUMAR BHARDWA)),

Marriage Officer-cum-Sub-Divisional Magistrate,

Dalhousie, District Chamba (H.P.).

¥ ST FHUBR STSIRHN Taq dediear, dedie s Rera Sioft 3,

Rrer sdRgR (Ro wo)
JHEHT FeR © 706121 ARG SRR © 27—11—-2025
2N HHGY PAR Y3 Wd M, Farfl Sdb1 TSE, SdheR axrel, dedidl g9dT Rerd
eIl <, f7em s9RgR (fRovo) TRt |
CRIk|
SICESER| ~ gfare] |

a7 —SRERA SR gRT 13(3) ST TG Fcg UolIhRoT ST, 1969.
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JAfaRad STl Usiigd S U4 4o BHRYR & braierd Ua dar HFW-HMR (ST-B&D)
(Delayed) 2024/2-26379 fais 22—11—2025 & AJAR 30 HHAY HAR Y SHTa ¥, FHardt
ST TISINE, STHER a]Tel, dediel 999 Rerd Sivl 41, f57efm HRYR (fRov0) T 3fae T
Rafé g wuy—uz Afkd 9 FRe § ura ger, Rrad Seow ® 6 S9ar o fiAis
20—06—1961 Pl B3N © | TR (B PHROE TTH UARIT a_TST & Rbfe H IH S BT UGB
faT® 20—06—1961 Toi 1 B |1 | UEdl 3@ W1 6 SWIGd &I U™ UAId a_I€T § Golf
BT FTEdT & |

3 39 SR §RT M AT BT Jfad fhar Srar & 6 7 dHAw AR Y3 SHa I,
A St A<, SEER SRTe, dedld g99d Rerd ol <l e W RYR (fRodo) &1 o
fafer 20—06—1961 B UTH TaRIT IxTST & Rbfs H ol HRAM IR BT BT BIg SR /TR 8
I a8 faAid 30—12—2025 TP ATATT / THIATT BIOR ITITAT BIHR 31T SO}/ TR UeT
PR FHAT T | BIOR 7 3 DI IR H YHaRbl HRIATE] FA H Al SITh AN BrIares! !
ST | SP 91 BT IR OR AT - BT |

311 faHie 02—12—2025 BT WX EXIER T HIBR AaTeld H SR §aAT |

AIER | TRIEART / —
PRGN TSGR Ud TEIGR,
g7 Rera ol <dl, 7 gRER (R0 o) |

9 QT FRIGRI ITSIRNGR) Taq dedlecR, dedid swa Rerd <oy <,

Rrer s9RYR (Ro Wo)
HEAT AR : 806831 TR SRR : 27—11-2025
1 qrerl M YA s M, Fardl ST e, SIehtR HHRYR, deviid gua Rerd <ol
<41, Sternm sRYR (fZovo) et |
I
3T Tt ~ yferardl |

T —SR@RA SR IRT 13(3) ST Td Fg UoIhRoT ST, 1969.

JAfaRad STl Usige o1 Ud 4 BHRYR & braiad Ua d&r HFW-HMR (ST-B&D)
Delayed) 2024/2-21150 f&i® 15—09—2025 & SR #1 916 M Y3 SThe M, Fard S
TIES], SIHER WHRYR, Tedid 9qd- Rerd ol dl, el gHRYR (f20¥0) &1 Ardes HHd
Reals @ wug—uzd AR s9 e H UIw gofl, foRH e 2 6 IddT o0 fAi®
11—06—1945 PI AT © | U] [HAT HRUEY YT AT YSlld & Rbis H Iad T4 DI YSIDHRU]
e 11—06—1945 &1 7 8 b1 | Uil 3@ o9 fasis SWIgd @I Y& g=ngd uoird § <ol
PRATT =TT 2 |

™

3[d: 39 3¥ABR NI MM AT &l Gfaa fdhar Siren g b s a1 I\ 43 Shs 1M,
fFrarlt St WIESl, STPER FARYR, dedrd g9ed Rerd vl <dl, fS7en s9RgR (fRowo) @1 5=
fafer 11—06—1945 &1 UM Tomad Uoild & Rbfs & T drad IR fHdl BT Bls SoR /TR &
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I 98 TP 30—12—2025 TP IATATH / IBIATH BINR ~ITITAT BIBR 3MAT SolR / VARl U9
PR AHAT B TR 7 M B R § UHIRBT HRIATE] e H T3 SITh” TN HRiare] bl
ST | 9D 91€ BT SolR O FHRIT - 8T |

3ot faih 02—12—2025 BT #R BXIER G HIER 37aTerd W STRI 83T |

AER | AR / —
FRIBRT TSGR Ud deUIGR,
g Rerd Sl <dl, [T 89RgR (2o Wo) |

¥ ST FHUBR) ITSIRHN Taq dediear, dedia s Rera Sioft 3,

e s9RYR (Ro wo)
S e <dl g1 S e, Faril el WRIgA <) UR, SIhER ddbs, dedlel qHAH
Rerd 2ol <41, e s9RYR (fRovo) - ot |
T
SNSRI - yfeyarey |

a9 —— ST SR 9RT 13(3) ST Td & USR] S, 1969.

IR fSTel Usigd o9 Ud 9 BARYR & $Ied U3 G HFW-HMR (ST-B&D)
Delayed 2024 /2—22302, f&Hld 25—09—2025 & IIFAR SNHAl GAlAT <dl YAl < dg, [Famd
ST WA & IR, STHER P, dedlel gaa- Rerd 2o <41, RTar 89RYR (fRo¥o) &7 3
A Rare g ue—u7 dfed 39 dRiferd § Ui 8o &, s Seord ® 6 9@ o= faeis
20—04—1960 BT B3AT WfdhT fh¥l HRUMEY I YA GRell & Rt H Iad SH BT USIHROT
QT 20—04—1960 TSI 9 B HehT | UINAT 3fd ST &b SURIGT Bl UM UAR—IT YRell H ol
PRATT @7 B |

3d: 39 SR ERT A AT BT Jfad fHar Srar & 6 sl geirar <dl g2 < =g,
s ST WRIEA O OR, SIFPER dde, dedid g Rerd ol <dl, e gRYR (fBovo)
S A 20—04—1960 BT UM GEARFT Rell & Rdle § To PRaAM IR Al I PIE IoR/
TaRTST 81 a1 98 feid 30—12—2025 Th AT / dhlofad IR <RIl 8IhY 0T SOk /

TR U &R FHAT & | BIOR 7 3 B IR H YhaRhl HRIAE! 3Md H oy Slid TR
HIAIE! BT ST | ISP 916 BT SoR R AT | BT |

31TST &I 02—12—2025 DI WX FHIER g HIBR areld A ST §aTT |

AER | FRIRT / —
PRGN TUSIIBRT Ud TEAIILNR,
g9 Rera Sl adl, 7 gRYR (R0 o) |
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¥ QT PRIGRI TSGR Taq TEHIeRR, dedidl g9 Rerd Sl <,

Rrer s9RYR (Ro Wo)
$i A% I GF o8l M, Mardl ST ST, STHhER ddbs, dediiel 99 Rerq Sl <41,
fSter gARYR (fRovo) el |
I
SIEAVEGI BRUREISN

a7 —SRERT SR gRT 13(3) ST TG Fcg USIIhR0T STETIH, 1969.

JAfaRad STl Usiige o1 Ud 4 BHRYR & braferd ua d&r HFW-HMR (ST-B&D)
(Delayed) 2024/2-26385 fasiep 22—11—2025 & JIFAR # A% W Y el IM, Fardt Sar
VT, STHER Habg, dediiel 9999 Rerd il <41, [T s9RYR (f2oY0) &1 3fdes daw Rafe
I IYY—UF ART 3 BRI § U gal, R Soorg 2 fh S¥aT o fRid 15—05—1967
DI BI & | R [l BRUEY UM U Hbs b Rbls H Iad OTH B UGB eI
15—05—1967 &G 4 & |l | Uefl 3fg o0 fald SWigd I IM¥ GarRId dbs H &6l HRAT
=TedT © |

3d: 39 TR GRT MM SFcl &l Gfad fbar S & b #ff a1 ™ g3 ol M,
A 1 ST, SEHER dbs, deNiid gHad Rerd Sl <), Rtem gRYR (fRowo) @1 5
ffer 15—05—1967 &1 UTH TIRIT hbs b Rbrs H gof HRa IR fhdl B PIg SR/ TR &
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In the Court of Sub-Divisional Magistrate Exercising the Powers of Marriage Officer,
Nadaun, Distt. Hamirpur (H.P.)

In the matter of:

1. Amit Kaushal s/o Prabh Dyal, r/o Village Badhera, Post Office Batran, Tehsil Nadaun,
District Hamirpur (H.P.).

2. Poonam Devi d/o Prem Lal, r/o Village Niun, Post Office Jai Nagar, Tehsil
Ramshahar, District Sonlan (H.P.).
Versus

General Public
Subject.— Notice for Registration of Marriage under Special Marriage Act, 1954.

The above applicants have filed an application u/s 16 of Special Marriage Act, 1954
alongwith affidavits and supporting documents in the court of undersigned in which they have
stated that they have solemnized their marriage on 15-10-2025 at Shiv Mahadev Mandir, Purtyala
District Kangra (H.P.) and they are living as husband and wife since then, hence their marriage may
be registered.

Therefore, the general public is hereby informed through this notice that if any person who
have objection regarding this marriage can file the objections personally or in writing before this
office on or before 08-01-2026 at 11.00 A.M. The objection (s) after 08-01-2026 at 11.00 A.M. will
not be entertained by this office and the marriage will be registered as per the law prescribed.

Issued on this 06-12-2025 under my hand and seal of this office.
Seal. Sd/-

Sub-Divisional Magistrate-cum-Marriage Officer,
Nadaun, Distt. Hamirpur (H.P.).

In the Court of Sub-Divisional Magistrate Exercising the Powers of Marriage Officer,
Nadaun, District Hamirpur (H.P.)

In the matter of:

1. Sandeep Kumar s/o Raj Kumar, r/o Village Sukria Upperli, Post Office Jansooh, Tehsil
Nadaun, District Hamirpur (H.P.).
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2. Babita Kumari d/o Ashwani Kumar, r/o Village & Post Office Mansai, Tehsil Galore,
District Hamirpur (H.P.).

Versus
General Public

Subject.— Proclamation for the registration of marriage under section 5 of Special Marriage Act,
1976.

Sandeep Kumar & Babita Kumari have filed an application u/s 5 of Special Marriage Act,
1954 alongwith affidavits and supporting documents in the court of undersigned in which they have
stated that they intend to solemnized their marriage within next three calendar months.

Therefore, the general public is hereby informed through this notice that if any person
having any objection regarding this marriage. May file his/her objections personally or in writing
before this office on or before 06-03-2026 at 11.00 A.M. in case no objection is received by
06-03-2026 at 11.00 A.M. will not be presumed that there is no objection to the registration of the
above said marriage and the same will be registered accordingly.

Issued under my hand and seal of the court on 08-12-2025.

Seal. Sd/-
Sub-Divisional Magistrate-cum-Marriage Officer,
Nadaun, Distt. Hamirpur (H.P.).

In the Court of Sub-Divisional Magistrate Exercising the Powers of Marriage Officer,
Nadaun, Distt. Hamirpur (H.P.)

In the matter of:

1. Dinesh Kumar s/o Mahinder Singh, r/o Village Gudvi, Post Office Dudhana, Tehsil
Galore, District Hamirpur (H.P.).

2. Pooja d/o Sukhvinder Singh, r/o Village Ballabgarh, Post Office and Tehsil Faridabad,
HR.

Versus

General Public

Subject.— Notice for Registration of Marriage under Special Marriage Act, 1954.

The above applicants have filed an application u/s 16 of Special Marriage Act, 1954
alongwith affidavits and supporting documents in the court of undersigned in which they have
stated that they have solemnized their marriage on 02-10-2022 at Gudwin, Tehsil Galore, District
Hamirpur (H.P.) and they are living as husband and wife since then, hence their marriage may be
registered.

Therefore, the general public is hereby informed through this notice that if any person who
have objection regarding this marriage can file the objections personally or in writing before this
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office on or before 24-01-2026 at 11.00 A.M. The objection (s) after 24-01-2026 at 11.00 A.M. will
not be entertained by this office and the marriage will be registered as per the law prescribed.

Issued on this 08-12-2025 under my hand and seal of this office.

Seal. Sd/-
Sub-Divisional Magistrate-cum-Marriage Officer,
Nadaun, Distt. Hamirpur (H.P.).
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In the Court of Executive Magistrate, Anni, District Kullu, H.P.
Ram Krishan .. Applicant.
Versus

General Public .. Respondent.
Subject.—Notice under section 13(3) of Birth & Death Registration Act, 1969.

Sh. Ram Krishan s/o Sh. Alam Chand, r/o Village Juhad, P.O. Duhad, Tehsil Anni, District
Kullu, H.P. has moved an application through the office of District Registrar (B&D)-cum-Chief
Medical Officer Kullu, Distt. Kullu H.P. accompanying with an affidavit stating that the birth event

of his daughter Savitri Kumari born on 13-07-2017 has not been entered in the record of Gram
Panchayat GP Fanouti.

Hence, the general public is hereby made aware through this notice that if any person or
relatives have any objection regarding entering birth event of the applicant's daughter
Savitri Kumari born on 13-07-2017 in the Panchayat record of Gram Panchayat Fanouti,
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he/she/they may file his/her/their objection on or before 04-01-2026, before this court. In case of
non-filing of any objection, the ex-parte order will be passed.

Given under my seal and signature on this 4th of December, 2025.

Seal. Sd/-
Executive Magistrate,
Anni, District Kullu, H.P.

In the Court of Sh. Nishant Kumar, H.A.S., Marriage Officer-cum-Sub-Divisional
Magistrate, Kullu, District Kullu (H.P.)

1. Eenam Kumar s/o Late Sh. Karam Singh, r/o Village Kharotal, P.O. Shirar, Tehsil and
Distt. Kullu (H.P.).

2. Franca Medioli d/o Sh. Saulle Dedioli, r/o Via Ventiquattro Maggio 25-Staircase
B-Apartment-2 Municipality of Verona Italy, Italian National. ..Applicants.

Versus
General Public

Subject.—Proclamation for the registration of marriage under section 11 of Special Marriage
Act, 1954.

Eenam Kumar and Franca Medioli have filed an application alongwith affidavits in the
court of undersigned under section 11 of Special Marriage Act, 1954 that presently they are
unmarried and they want to get their marriage registered under the Act ibid.

Therefore, the general public is hereby informed through this notice that any person who
has any objection regarding this marriage can file the objection personally or in writing before this
court on or before 03-01-2026. The objection received after 03-01-2026 will not be entertained and
marriage will be registered accordingly.

Issued today on 04-12-2025 under my hand and seal of the court.

Seal. NISHANT KUMAR, HAS,
Marriage Officer-cam-Sub-Divisional Magistrate,
Kullu, District Kullu (H.P.).

In the Court of Special Marriage Officer-cum-Sub-Divisional Magistrate,
Manali, District Kullu (H.P.)

1. Sh. Rajan Kumar s/o Sh. Bir Singh, r/o behind Petrol Pump village Jharag, (Aleo) P.O.
and Tehsil Manali, District Kullu, H.P.

2. Ms. Kanika Mehra d/o Sh. Hemraj Mehra, r/o Ward No. 2, Manali, Tehsil Manali,
District Kullu, H.P.
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Versus

General Public
Subject.—Notice under Special Marriage Act.

Sh. Rajan Kumar s/o Sh. Bir Singh, r/o behind Petrol Pump village Jharag, (Aleo) P.O. and
Tehsil Manali, District Kullu, H.P. and Ms. Kanika Mehra d/o Sh. Hemraj Mehra, r/o Ward No. 2,
Manali, Tehsil Manali, District Kullu, H.P. have filed an application alongwith the affidavits in the
court of the undersigned stating therein that they have solemnized their marriage on 17-10-2025,
and requested to registered the same under Special Marriage Act, before taking further action in the
said application, objection from the general public are invited for the registration of this marriage
through this notice, that if anyone has any objection regarding the registration of this marriage
under Special Marriage Registration Act, they can file their objection personally or in writing
before the court of the undersigned within 30 days from the publication of this notice

Issued under my hand and seal of the court today on 1st December, 2025.
Seal. Sd/-
(RAMAN KUMAR SHARMA),

Marriage Officer-cam-SDM,
Manali, District Kullu (H.P.).
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In the Court of Shri Manjeet Sharma, Sub-Divisional Magistrate
Shimla (R), District Shimla (H.P.)

Smt. Kaushalya Devi d/o Sh. Shobha Ram, r/o Village Bag, Post Office Pahal, Sub-Tehsil
Dhami, District Shimla, H.P.

Versus
General Public .. Respondent.

Whereas, Smt. Kaushalya Devi d/o Sh. Shobha Ram, r/o Village Bag, Post Office Pahal,
Sub-Tehsil Dhami, District Shimla, H.P. has submitted an application alongwith Non-Availability
Certificate issued by the Registrar Birth & Death Gram Panchayat Pahal, Shimla, H.P. in the Court
of the undersigned under section 13(3) of the Birth & Death Registration Act, 1969 to enter date of
birth of her self Smt. Kaushalya Devi as 05-05-1953 in the record of Registrar, Birth & Death,
Gram Panchayat Pahal, Shimla, H.P. details are as under :—

SI. Name of the family member Relation Date of Birth
No.
L. Smt. Kaushalya Devi Self 05-05-1953

Hence, this proclamation is issued to the General Public with directions that if any one has
any objection/claim regarding entry of date of birth of above named person in the record of
Registrar, Birth & Death, Gram Panchayat Pahal, Shimla, H.P. he/she may file their
claims/objections in the Court on or before one month of publication of this notice in Government
Gazette, failing which necessary orders will be passed.

Issued today on 05-12-2025 under my signature and seal of the court.

Seal. Sd/-
Sub-Divisional Magistrate,
Shimla (R), District Shimla (H.P.).

In the Court of Sh. Daya Nand Sharma, Executive Magistrate, Grade-I1, Rohru,
District Shimla (H.P.)

In the matter of :

Smt. Ishwari Devi w/o Sh. Bhlor, r/o Village & P.O. Khangteri, Tehsil Rohru, District
Shimla (H.P.) .. Applicant.

Versus

General Public .. Respondent.

Subject.—Application under section 13 (3) of the Birth and Death Registration Act, 1969.
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Whereas, Smt. Ishwari Devi w/o Sh. Bhlor, r/o Village & P.O. Khangteri, Tehsil Rohru,
District Shimla (H.P.) has filed an application alongwith affidavit in the court of the undersigned
under section 13(3) of the Birth & Death Registration Act, 1969, to enter the date of death of her
(11-09-1975) in the record of Death Register of Gram Panchayat Khangteri.

Now, therefore, objections are invited from the general public that if anyone has any
objection regarding to enter the date of death of Smt. Ishwari Devi w/o Sh. Bhlor, they should
appear before the court of undersigned within 30 days from the publication of this notice, either
personally or through their authorized agent.

In the event of their failure to do so, it would be deemed that there is no objection and order
shall be passed ex-parte without affording any further opportunity of being heard.

Issued under my hand and seal of the court on this 6th December, 2025.

Seal. Sd/-
(DAYA NAND SHARMA),

Sub-Divisional Magistrate,

Rohru, District Shimla (H.P.).

In the Court of Sh. Rishabh Sharma, Assistant Collector Ist grade, Paonta Sahib,
District Sirmaur, Himachal Pradesh

In the matter of :

Sat Prakash s/o Sh. Ram Lal, r/o H. No. 99/10, Ward No. 10, Devinagar, Tehsil Paonta
Sahib, District Sirmaur, Himachal Pradesh .. Applicant.

Versus

General Public .. Respondent.

Subject.—Application for updation of name of applicant from Satya Prakash s/o Sh. Ram Lal to
Sat Prakash s/o Sh. Ram Lal.

Whereas, Sat Prakash s/o Sh. Ram Lal, r/o H. No. 99/10, Ward No. 10, Devinagar, Tehsil
Paonta Sahib, District Sirmaur, Himachal Pradesh has filed an application alongwith copy of an
affidavit and copy of bonafied Himachali certificate and copy of school leaving certificate in the
court of the undersigned for updation of his name as Sat Prakash s/o Sh. Ram Lal in place of Satya
Prakash s/o Sh Ram Lal in all his relevant documents.

Now, therefore, objections are invited from the general public that if anyone has any
objection regarding updation of name of applicant as Sat Prakash s/o Sh. Ram Lal in place of Satya



o193, fedmaet uQen, 17 fegwR, 2025 /26 AFTINY, 1947 9175

Prakash s/o Sh Ram Lal in all his relevant documents then they should appear before the court of
undersigned on or before 22-12-2025, either personally or through their authorized agent.

In the event of their failure to do so, it would be deemed that there are no objections and
order shall be passed ex-parte without affording any further opportunity of being heard.

Issued under my hand and seal of the court on this 22-11-2025.

Seal. RISHABH SHARMA,
Tehsildar-cam-Executive Magistrate,
Paonta Sahib, Sirmaur, District Sirmaur (H.P.).

CORRECTION OF NAME

I, Mohammad Ayub s/o Lal Mohammad, r/o Village Keema Chandravali, P.O. Kedi, Tehsil
Nerwa, Distt. Shimla (H.P.) declare that in panchayat record my son is recorded as Mohammad
Sufiyan, which is correct. But in his Aadhar Card his name is wrongly entered as Sufiyan. Kindly
correct his name as MD Sufiyan in his Aadhar Card.

MOHAMMAD AYUB
s/0 Lal Mohammad,

r/o Village Keema Chandravali, P.O. Kedi,
Tehsil Nerwa, Distt. Shimla (H.P.).

CHANGE OF NAME

I, Sanjay Dogra s/o Shri Atma Ram, r/o # 76, Type-C, NJHPS Colony, Jhakri, Distt.
Shimla (H.P.) declare that I have changed my minor son's name from Lavanaya Dogra to Lavay

Dogra.
SANJAY DOGRA
s/o Shri Atma Ram,
r/o # 76, Type-C, NJHPS Colony,
Jhakri, Distt. Shimla (H.P.).

CORRECTION OF NAME

I, Deep Ram s/o Sh. Mohan Singh, r/o Village Tandai, P.O. Jokhar, Tehsil Kupvi, Distt.
Shimla (H.P.) declare that in my daughter's Aadhar Card bearing No. 6089 1760 5122 her name is
wrongly entered as Baby which should be corrected as Anchal. Please correct this.

DEEP RAM

s/o Sh. Mohan Singh,

r/o Village Tandai, P.O. Jokhar,
Tehsil Kupvi, Distt. Shimla (H.P.).
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CHANGE OF NAME

I, Leela Devi w/o Late Sh. Nand Lal, r/o Chhamrot (176), Matiana, Theog, Shimla (H.P.)-
171212 declare that I have changed my name from Abloo to Leela Devi for all purposes in future.
All concerned please may note.

LEELA DEVI

w/o Late Sh. Nand Lal,

r/o Chhamrot (176), Matiana,
Theog, Shimla (H.P.)-171212.

CORRECTION OF NAME

I, Lekh Ram s/o Sh. Nikku Ram, r/o Village Saikali, P.O. Deoth, Tehsil Sadar, Distt.
Bilaspur (H.P.) declare that my son's name is Saurabh Chaudhary in his birth certificate but in his
Aadhar No. 4890 4827 7374 his name is wrongly entered as Saurav. [ want to correct his name to
Saurabh Chaudhary. All concerned may note please.

LEKH RAM

s/o Sh. Nikku Ram,

r/o Village Saikali, P.O. Deoth,
Tehsil Sadar, Distt. Bilaspur (H.P.).

CHANGE OF NAME

I, Devika Singh w/o Sh. Anil Kumar, r/o Village Basadhar, P.O. Nerwa, Distt. Shimla
(H.P.) declare that I have changed my name from Usha (previous name) to Devika Singh (New
Name). All concerned please may note.

DEVIKA SINGH

w/o Sh. Anil Kumar,

r/o0 Village Basadhar, P.O. Nerwa,
Distt. Shimla (H.P.).

CHANGE OF NAME

I, Promila Sharma w/o Sh. Kali Dass Vasudeva, r/o Omkar Niwas Kasumpti, Shimla (H.P.)
declare that I have changed my name from Promila Vasudeva to Promila Sharma. All concerned
please may note.

PROMILA SHARMA
w/o Sh. Kali Dass Vasudeva,

r/o Omkar Niwas Kasumpti,
Shimla (H.P.).
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CHANGE OF NAME

I, Kali Dass Vasudeva s/o Sh. Babu Ram Vasudeva, r/o Omkar Niwas, Shimla (H.P.)
declare that I have changed my name from K. D. Vasudeva to Kali Dass Vasudeva. All concerned
please may note.

KALI DASS VASUDEVA
s/0 Sh. Babu Ram Vasudeva,
r/o Omkar Niwas,

Shimla (H.P.).

CHANGE OF NAME

I, Ashok Kumar s/o Sh. Shiv Ram, r/o Quarter No. 1, Type-2 Charigdhu, Near Longwood,
Shimla (H.P.) hereby declare that I have changed my minor daughter's name from Shagun to
Aaradhya. All concerned may please note.

ASHOK KUMAR

s/o Sh. Shiv Ram,

r/o Quarter No. 1, Type-2 Charigdhu,
Near Longwood, Shimla (H.P.).
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